ITEM NO.30 COURT NO.4 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 7312/2022

SECURITIES AND EXCHANGE BOARD OF INDIA Appellant(s)
VERSUS

VISHVAPRADHAN COMMERCIAL PVT. LTD. Respondent(s)

( IA No0.155389/2022-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.155386/2022-STAY APPLICATION )

WITH C.A. No. 7135/2022
(IA No.151979/2022-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.151978/2022-STAY APPLICATION)

C.A. No. 6975/2022
(IA No.145922/2022-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No0.145921/2022-STAY APPLICATION)

C.A. No. 7067/2022

(FOR ADMISSION and I.R. and IA No.149551/2022-EXEMPTION FROM FILING
C/C OF THE IMPUGNED JUDGMENT and IA No.149549/2022-STAY
APPLICATION)

C.A. No. 7617/2022
(IA No0.158509/2022-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.158507/2022-STAY APPLICATION)

Date : 07-11-2022 These appeals were called on for hearing today.
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the counsel the Court made the following
ORDER

List after two weeks.
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